WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS 39

FRIDAY, AUGUST 15, 2025

SCHEDULE-I
FORM A

PUBLIC ANNOUNCEMENT

{Under Regulation 6 of the Insolvency and Bankruptcy Board of india
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

ZUSAK EXIM PRIVATE LIMITED

RELEVANT PARTICULARS
1. |Mame of corporate debtor Zusak Exim Private Linnited
2. | Date of incomporation of corporate debtor | 29/009,/2047
3. | Authority under which corporate debtor | ROC Mumbai
is incorporated [/ registered
4, |Corporate ldentity No. / Limited Liability
Identification Mo. of corporate debtor

| US1309MH2017PTC300291

Address of the registered office and
principal office (if any) of corporate
debtor

Registered Address: 19, 0rchard Complex Above
Hi-Tech Tyre, Near Panch Kutir Bus Stop, Mumbai
City, Powai, Maharashira, India- 400075

6. | Insohency commencement date in 13708/ 2025
respect of corporate debtor

7 |Estimated date of closure of insolvency
resolution process

&. |MName and registration number of the
insohvency professional acting as inberim
resolution professional

g, |Address and e-mail of the interim
resolution prfessional, as registered
with the Board

10, | Address and e-mail to be used for
comespondence with the interim
resolution professional

Last date for submission of claims

| 09/02/2026 (180th day from the Insohency
commencement date e, 13/08,/2025)

' Kamal Kumar Jain
IBBI Registration Mo.:
IBEI/TPA-D0L/IP-POO0S2, 200 7-18/10192

| Address : 315-A, Road No.2, Shanti Nagar,
Gopalpura Byepass, Durgapura, Jaipur - 302018

| Email: cakamaljain0T@gmail.com
Address : 315-A, Road Mo 2, Shanti Magar,
Gopalpura Byepass, Durgapura, Jaipur - 302018
Emall : ibc.rept@gmail.com
27/08,2025 (14th day from the date of obtaining
order e, 13/08/2025)
Mo class of creditors could be determined at this

12. | Classes of creditors, if any, under clause

(b of sub-section (6A) of section 21, stage
ascertained by the interim resolution
professional

13, | Mames of Insolvency Professionals Not Applicable

identified to act as Authorised

Representative of creditors in a class

(Three names for each class)

14. | (a) Relevant Forms and

(b Details of authorized representatives
are available at:

Motice is hereby given that Hon'ble National Company Law Tribunal, Mumbai Bench Court-

IV has ordered the commencement of a Corporate Insolvency Resolution Process of
Zusak Exim Pvt. Ltd. on 13,/08,/2025.

The creditors of Zusak Exim Pvt. Ltd. are hereby called upon to submit their claims with proof
on or before 27/08/2025 to the Interim Resolution Professional at the address mentioned
againstentry Mo. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 15/08,/2025
Place: Jaipur

Web link: https://ibbi.govin/en/home/ downkoads
Physical Address: Not Applicable

Sd/-
Kamal Kumar Jain

(Interim Resolution Professional)

In the matter of Zusak Exim Pvt. Ltd.

IP Registration No.: IBBE|/IPA-001/IP-PO0092,/2017-18,/10192
AFA Certificate No.: AA1/10192/02/311225,/107752

Valid upto 31.12.2025
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